
Name of the Corporate Debtor :Qualitronics (Madras) Private Limited 
Date of Commencement of CIRP :25.08.2026 (Order copy received on 04.09.2026)
List of Creditors as on 30.09.2026

Date of 
Receipt

Amount 
Claimed

Amount of 
Claim 

Admitted
Nature of Claim

Amount covered 
by security 

interest

Amount 
covered by 
guarantee

Whether 
related party?

% voting share 
in CoC, if 
applicable

1 Hi- Focus Electronics India Pvt Ltd 17-09-2026 1,53,61,814  89,22,041     Operational Creditor - - No 42.66% -                  -               -                 64,39,773           
2 Aditya Infotech Ltd 28-09-2026 89,38,172      82,79,297     Operational Creditor - - No 39.60% -                  -               -                 6,58,875             
3 M/s. All Solutions 18-09-2026 35,99,509      19,97,550     Operational Creditor - - No 9.55% -                  -               -                 16,01,959           
4 Acemetro Electronics India Pvt Ltd 18-09-2026 26,01,204      14,68,921     Operational Creditor - - No 7.02% -                  -               -                 11,32,283           
5 Jai Cabletronic 19-09-2026 2,32,163        1,32,163       Operational Creditor - - No 0.63% -                  -               -                 1,00,000             
6 Classic Tracks 17-09-2026 58,981           58,981          Operational Creditor - - No 0.28% -                  -               -                 -                      
7 SPM Electronics 16-09-2026 65,859           47,859          Operational Creditor - - No 0.23% -                  -               -                 18,000                
8 Sri Rithish Electronics 18-09-2026 31,854           6,854             Operational Creditor - - No 0.03% -                  -               -                 25,000                

3,08,89,556  2,09,13,666  100.00% -                 99,75,890           

Details of claim received Details of claims admitted 

S no. Name of Creditor
Amount of
contingent 

claim

Total

List of Operational Creditors (Other than Workmen and Employees and Government Dues)

Annexure - 8

Amount of 
any mutual 
dues, that 
may be set 

off

Amount of 
claim

not admitted

Amount of 
claim under 
verification


